





e 64-Faf0 3t =@/No. 64- LAW AND JUSTICE

HeIgreAl Y ART/DEMANDS FOR GRANTS, 2020-2021

AT WEAT 64
DEMAND NO 64
Tt AR
LAW AND JUSTICE
lil. =71 39 YaR ¢ I Sh| EGEK
1. The details are as follows: Revenue 0523._ Total MH 2014
20000000 2000000] 22000000 (IR &9 A)
- (In thousands of Rs. )
Actuais Budget Estimates | Revised Estimates Budget Estimates
2018-2019 2019-2020 2019-2020 2020-2021
Ritoes-) {IeoTEd ASTHd
Revenue Revenue Revenue Revenue
TSTET 897 © Revenue Section :
ST TAHA 2014|Administration of Justice :
(e ohy) (Major Head)
=RF WgFa( U T 00.104|Judicial Commissioner (UTs)
7 fae Rum #za) without legislature)
~RfeE ¥ A sEdaes 01|Grant for infrastructural
aRuEt F Qv JqEe facilities for judiciary
0 0 0 LRI oI 01.00.31|Grants-in-aid General 0
0 20000 20000 yeihre gReufeaat & AT geEdar e 01.00.35|Grants for Creation of Capital Assets 20000
0 20000 20000 Ar- =nfAw  rgE(00.104) Total -lJudicial Commissioner(00.104) 20000
fafy gaEaR 3R el 00.114|Legal Advisers and Counsels
GelE |(Minor Head) ,
faftr st fAsmr 07|Department of Legal Affairs
808 1200 1200 Farel 07.00.02|Wages 1200
3 500 500 RfFcar 3Tar 07.00.06|Medical Treatment 500
0 800 800 Y I TH 07.00.11|Domestic Travel Expenses 800
8493 8500 8500 FRET ST 07.00.13|Office Expenses 8300
548922 650600 650600 [cramf® da 07.00.28|Professional Services 650600
558226 661600 661600 Aer-RAfr wemger A wEAedi(00.114) Total - |Legal Advisers and Counsels(00.114) 661400
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wear64-RT 3K =ma/No. 64- LAW AND JUSTICE Fgeral A AH/DEMANDS FOR GRANTS, 2020-2021
MH 2014(Figure in thousand)
areatas LECE T weifaa g TSI ITHATT
Actuals Budget Estimates | Revised Estimates Budget Estimates
2018-2019 2019-2620 2019-2020 2020-2021
AT TE TTE Rirce )
Revenue Revenue Revenue Revenue
TATodT UFele Tolld 96|Swachhta Action Plan{SAP)
100600 10009 10000 |JE=Hdr g AT 02.96.31|Grants-in-aid General 410000
10600 160060 10000 |aNr-Fawadr v Wi Total -|Swachhta Action Plan(SAP) 10000
114500 410000 160000 2RI =nfs FweH Total -|National Judicial Academy(00.800) 110000
- mza w wﬂ._m_n_._ﬂ 3 wcaaT w1 17.02 ”M“.%h: Mowom..nr and Studies on Judicial
540 10000 500|eXe AT T 17.02.11|Domestic Travel Expenses 1500
770 410000 5000|FRioT o 17.02.13]Office Expenses 5000
530 10000 O3 mmfa® =owr 17.02.20|Other Admin Expenses 5000
21881 25000 25000 |caaaA® Jare 17.02.28|Professional Services 25000
65252 280000 253500 |91 G AT 17.02.31|Grants-in-aid General 295800
64098 . 22300 16000}3=1 YN 17.02.50|Other Charges 25000
SE-~fs GURT W HqEE AR sreEs Action Research and Studies on Judicial
153071 357300 300000 #7(00.800) Total -|o eforms(00.800) 357300
A% Rodl ScRad aeas Aeet 19]New Delhi International Arbitration Centre
0 0 0|TFEaT g A 19.01.31|Grant-in-aid General 5000
0 0 OlHETd e s 19.01.36|Grants-in-aid Salaries 25000
0 0 0[5 el Sctomiaidl FNaeAd Aok Total-|New Delhi International Arbitration Centre 30000
s A sea= 20|Indian Law Institute
0 0 O |Teradl AeTar WA 20.01.31|Grant-in-aid General 5000
) 0 O|Feadl 3refere dee 20.01.36|Grants-in-aid Salaries 25000
0 0 O|sreir Ry wwue Total-|Indian Law Institute 30000
|
-131236 0 Olageh wert (2052.00.911) 00.00.70|Deduct Recovery 0
5150381 4857700 4161600[|a71-7%w 2fi9(2014) Total|[MAJOR HEAD 2014 4458700
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TEAT  64-R10 31X =u™/No. 64- LAW AND JUSTICE

a1 ARI/DEMANDS FOR GRANTS, 2020-2021
il . s

MH2015 (Figure in thousand)
Actuals Budget Estimates | Revised Estimates Budget Estimates
2018-2019 2019-2020 2019-2020 2020-2021
Rirc ) i) R | Rrors-|
Revenue Revenue Revenue Revenue
e $_ga e W 00.105]Charges for conduct of election
ﬁﬂﬁﬂﬂ% to Parliament (Minor Head)
qHE & EGICH 01]Expenditure on elections to
“ﬂﬂmﬂmﬂ |Parliament
0 2900 2900 Jqarw 01.00.28|Professional Services 2900
—[fen e wnat ® 02]Expenditure in Union
T ST & § == [Territories without Legisiatures
7565 76400 76400 AAATRAS_qare 02.00.28|Professional Services 76200
7588 79300 79300 Bl Grk G c iG] Total : Charges for conduct 79100
9 =T |of elections of Parliament
&g 9 00-105 [Minor Head 00.105
AdGIAII_F BT dgat 00.108lIssue of Photo Identity Cards
9T HIAT to Voters
TS _GIHRT B A 01]Reimbursement to State
Governments _
599824 900000 900000 aua® qa| 01.00.28|Professional Services 540000
Y qq (AT AM) 00.800|0ther Expenditure
(Minor Head)
SoracIierd afeT 01|Expenditure on Electronic
AMT W = Voting Machines
191328 100 100 qaaa® A4 01.00.28[Professional Services 500000
eeutal 39-TSeqia aea 02]|Expenditure on Presidential/
B |Vice-Presidential Elections
363 900 900 HaaTE WA 02.00.28|Professional Services 900
363 900 500 E-Heq_cag Yo
9128428 14295500 13800600 E-HEw At (2015) Totzl -|Major Head "2015" 4870000
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HEA 64-faf 3R AM™/No. 64- LAW AND JUSTICE HeTarl Y AR/DEMANDS FOR GRANTS, 2020-2021

MH2020 (Figure in thousand)
arafaF qSAC IHATA wfa g AT AT
Actuals Budget Estimates | Revised Estimates Budget Estimates
2018-2019 2019-2020 2019-2020 2020-2021
TSIEd qeTEd T T Fd
Revenue Revenue Revenue ,, Revenue
FaEAT AT I Sroam 09]Arbitration Council of India(ACt)
0 0 oldast 09.01.01[Salaries 32000
0 0 ‘Ofssrgh 09.01.02|Wages 100
0 0 O |y srean 09.01.03|Overtime Allowance 0
0 0 o|Rf¥car TR 09.01.06|Medical Treatment 500
0 0 Ola¥e arn =g 09.01.11|Domestic Travel Expenses 1000
1] 0 O|fager amm s 09.01.12|Foreign Travel Expenses 1700
0 o . OlFataT eag 09.01.13|Office Expenses 7700
0 0 O | R, Agga AR = 09.01.14|Rent, Rates and Taxes 25000
(1] 0 03 wafas =3 09.01.20{Other Administrative Expenses 1000
0 0 Ofag Rt 09.01.27{Minor Works 500
0 0 OfcaawfRs Jamw 09.01:28|Proféssional Services 10000
(1} 0 035 ¥R 09.01.50|Other Charges 500
TATOAT UFAA Tollel 09.96|{Swachhta Action Plan(SAP)
0 0 Ofrterr cay 09.96.13[Office Expenses 0
qa=1 Hlgafaehy 09.99|Information Technology
o (1} o|FETag =g 09.99.13[Office Expenses 10000
[/} 0 O|anféersr +iPer 3itw 3Bar Total -jAtribitration Council of India(ACl) 90000
942452 1089300 1089300(sz-71ea ik (2020) Total -| Major Head "2020" 1229000

139 L&J/2020—2A
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Hsea 64-RAM 3R =A™/No. 64- LAW AND JUSTICE Fegerat B HIA/DEMANDS FOR GRANTS, 2020-2021

MH2052 (Figure in thousand)
Actuals Budget Estimates | Revised Estimates Budget Estimates
2018-2019 2019-2020 2019-2020 2020-2021 A
T T Lis 12 T
Revenue Revenue Revenue Revenue
Tmm. @A 06]Department of Legal Affairs
386827 431500 431500 |3 06.00.01|Salaries 461500
8485 11800 12600 |75 06.00.02|Wages 11800
150 500 500|waaaR s 06.00.03|Over Time Allowance 400
4668 6400 6200|Rfrew 39aR 06.00.06|Medical Treatment 5100
7130 9500 9500 |a¥e[ a1 =7 06.00.11/Domestic Travel Expenses _ 9400
8538 9000 9000|f%e am =2 06.00.12|Foreign Travel Expenses 9000
35830 40200 40200|Fwer =71 06.00.13|Office Expenses 38200
11904 12700 42700 |frn, s IR W 06.00.14|Rent, Rates and Taxes 12700
85 500 500w 06.00.16|Publication 500
4142 14600 14600|3=1 vumf® = 06.00.20{Other Admin Expenses 13600
3434 9500 8900|wg & I W@ W@ 06.00.27|Minor Works & Maintenance 8800
18738 18500 18500 |caaafs dant 06.00.28]Professional Services 23500
5000 5000 5000 |wgrrar IreEr TR .| 08.00.31|Grants-in-aid General 0
35000 25000 25000 [wgren R FaA 06.00.36/Grants-in-aid Salaries [)
3681 4200 4200|351 ¥R 06.00.50|Other Charges _ 4200
v TACOAT TR A 06.96/Swachhta Action Pian(SAP)
3105 4800 4800|Fries @1 06.96.13/Office Expenses 4800
e e o . 06.98/information Technology
[) 5100  5100|swiag Tmm . 06.99.13|Office Expenses 5100
536717 608800 60880033 R 1t Rwmr Total -|Department of Legal Affairs 608700
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& 64-fff 3t =a/No. 64- LAW AND JUSTICE el Y ATF/DEMANDS FOR GRANTS, 2020-2021

MH2052 (Figure in thousand)|
areafds AT IHTAA wAfra s AT eTHA
Actuals Budget Estimates | Revised Estimates - Budget Estimates
2018-2019 2019-2020 2019-2020 © 2020-2021
Revenue Revenue Revenue : Revenue
o faemT 08|Department of Justice
59324 64500 64500 |3 . 08.00.01|Salaries e e 70000
13524 15000 15000 |Fee 08.00.02|Wages 18000
0 100 100|wwaafy s 08.00.03|Over Time Allowance 100
1220 1200 1200(RfFr 3Tar 08.00.06|Medical Treatment 1200
2664 3700 3700|:q a1 T 08.00.11|Domestic Travel Expenses 4800
2394 3000 3000|fay I=T g 08.00.12|Foreign Travel Expenses 3000
19187 24000 24000 |Fr=TeT g 08.00.13|Office Expenses 20800
0 8000 8000w, Agaa IR FT 08.00.14|Rent, Rates and Taxes 8000
502 500 500 |51 08.00.16]Publication 500
866 1200 1200|3= venwfas gy 08.00.20|Other Admin Expenses _ 1200
392 500 500|fwmaer 3k R 08.00.26)|Advertising & Publicity . 500
7601 19000 19000|@g FM 3k @ W 08.00.27|Minor Works & Maintenance 19000
16996 17700 17700 |caauf@s Jare 08.00.28|Professional Services v 15000
243 2000 20003 9 08.00.50|Other Charges 51200
TEETAT TFAR SHATA 08.96|Swachhta Action Plan(SAP)
1250 2500 2500|F™@ve =aa 08.96.13|Office Expenses 3500
waen iy 08.99Information Technology
0 2600 2600|xr=TeT a9 . 08.99.13|Office Expenses 3000
126163 165500 165500/|5"3- = fasimer Total -| Department of Justice 219800
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&AM 64-RA 3R =m4/No. 64- LAW AND JUSTICE wﬂ._wﬂ_d: #1 AF/DEMANDS FOR GRANTS, 2020-2021

MH2052 (Figure in thousand)
arratas T&E HFAA whfaa sena qIC HAA
Actuals Budget Estimates | Revised Estimates Budget Estimates
2018-2019 2019-2020 2019-2020 2020-2021
TET TS TSE &S
Revenue Revenue Revenue Revenue
ITUAH FAET SR da afafd 47|Supreme Court Legal Service Committee
10191 17000 170003 47.00.01|Salaries 17000
0 100 100{351gl 47.00.02|Wages 100
() 100 100{aFAaR s 47.00.03]|Over Time Allowance 100
M 700 700|Rfse sTaR 47.00.06{Medical Treatment 700
) 500 500|aYq a1 =T 47.00.11/Domestic Travel Expenses 500
0 1] o|fgy am = 47.00.1 N_mewo.es Travel Expenses 0
3275 4500 4500(s™fag <o 47.00.13|Office Expenses 4500
0 0 (bcalin 47.00.16Publication 0
53 200 200]30 ywwfAs cuq 47.00.20|Other Admin Expenses 200
0 0 olfasma ik R 47.00.26|Advertising & Publicity 0
0 0 o|7g ¥ vd W wWE 47.00.27|Minor Works & Maintenance 0
500 1200 1200 |crawifR=F Jare 47.00.28|Professional Services 1200
1} 0 O3 wIR 47.00.50{Other Charges (1]
TIETAT TFAA Tl 47.96|Swachhta Action Plan(SAP)
0 500 500|FEToT 5T " 47.96.13|Office Expenses 500
waaT digHfad 00.99|Information Technology
0 (4] olF ey sy 49.99.13|Office Expenses 0
14150 24800 24800[Nz-35aan FAAT Fep d@ Ry Total -{Supreme Court Legal Service Committee 24800
1065592 1257000 41257000]5" :wRaea Total -|Secretariat 1317300
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e 64-faftr 3T =ATI/No. 64- LAW AND JUSTICE JegeTal 1 AH/DEMANDS FOR GRANTS, 2020-2021

MH2052 (Figure in thousand)
EETIEE] ST A AR A . qSIC AT
Actuals Budget Estimates | Revised Estimates Budget Estimates
2018-2019 2019-2020 2019-2020 2020-2021
R{EEX= Qi) {olEd JTolEd
Revenue Revenue Revenue Revenue
R faavor 3 FREh gt F e National Mission for Justice Delivery and
i R 3 95|\ egal Reforms
8183 9000 9000/ddsT 05.00.01|Salaries 9000
4190 5000 5000 |7s1gh 05.00.02|Wages 5000
0 100 100|gRAR s 05.00.03|Over Time Allowance 100
43 200 : 200|RfFc swERr 05.00.06|Medical Treatment 200
394 200 200]9%q a1 oy 05.00.11|Domestic Travel Expenses 200
455 500 500|Rgr = say 05.00.12|Foreign Travel Expenses 500
1476 1400 1400 |srters =aar . 05.00.13|Office Expenses 1400
0 100 100 | R, Agge AR T 05.00.14|Rent, Rates and Taxes 100
300 300 300]wwre= 05.00.16|Publication ) 300
154 200 200 | varfaw =g 05.00.20/Other Admin Expense$ 200
0 300 300|fasras 3R =R 05.00.26|Advertising & Publicity 300
454 700 700|e9 H/ v @ W 05.00.27|Minor Works & Maintenance 700
3388 2500 2500 (caaaR® Jare 05.00.28|Professional Services 2500
19 100 100[3= R 05.00.50|Other Charges . 100
TATEAT TFAA AT 05.96{Swachhta Action Plan(SAP)
100 200 200|FaTew =@ 05.96.13|Office Expenses 200
HE=T Wy 05.99|Information Technology
0 200 200|sTaw saa 05.99.13|Office Expenses 200
19156 21000 21000 %Eﬁﬂ 3R FEER guRi ¥ fore Total - HMMM:MMM_«”W: for Justice Delivery and 21000
111674 123400 123400|Ns-371 FR1ET Total -|Other Offices 125000
.736 agell aeET (2052.00.911) 00.00.70|Deduct Recovery
1177266 1380400 1380400|aNs-srEd 2h¥(2052) Total -|Major Head “2052” 1442300
15
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wea e4-fAfr X FUTT/No. 64- LAW AND JUSTICE

IeTarel_HY AR/DEMANDS FOR GRANTS, 2020-2021

MH2070 (Figure in thousand)
aata® AT AT el 3T TSI HTATT
Actuals Budget Estimates | Revised Estimates Budget Estimates
2018-2019 2019-2020 2019-2020 2020-2021
T s o TorEd
Revenue Revenue Revenue Revenue
31 = (ag o) 00.800]Other Expenditure (Minor Head)
afy witey uwigs 01}Vidhi Sahitya Prakashan
40519 45000 45000{aaa 01.00.01|Salaries 50000
o 0 EErT 01.00.02|Wages 0
1] 1] OjwaaaRY stea 01.00.03|Over Time Allowance 0
880 2500 2500|RfFear s9ar 01.00.06|Medical Treatment 2000
o 163 1000 1000|a¥e amn 01.00.11|Domestic Travel Expenses 800
3374 36006 3600 |FrTaa =ag 01.00.13|Office Expenses 3000
I 0 0 O|Rtra, Jeger 3 & 01.00.14{Rent, Rates and Taxes 0
T 3485 10000 10000 [ser 01.00.16|Publications 8500
110 200 200|3=w wrwfas g 01.00.20|Other Admin Expenses 200
1805 4400 4100 |caauifd= Jare 01.00.28|Professional Services 4000
..... 98 700 7003 v 01.00.50|Other Charges 700
TATHAT TFAA CATA 01.96{Swachhta Action Plan(SAP)
103 400 400 |FETaw sag 01.96.13|Office Expenses 400
Fue dgfah 01.99|Information Technology
1] 400 400 |FrateT =ag 01.99.13|Office Expenses 400
50537 67900 67900|s0z- Y afitcy wwreE Total -{Vidhi Sahitya Prakashan 70000
L 108113 141700 141700|51s-5Ea 2"9(2070) Total -|Major Head “2070” 148000
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&A1 64-RAT 3 =™/No. 64- LAW AND JUSTICE

.zdm_& #1 APT/DEMANDS FOR GRANTS, 2020-2021

MH2552 (Figure in thousand)
areatas FIC HFAWA et srpame ¢ HAATA
Actuals Budget Estimates | Revised Estimates Budget Estimates
2018-2019 2019-2020 2019-2020 2020-2021
R L) R e sc) Rirces) I RG]
Revenue Revenue Revenue Revenue
Ieav qdl &7 (FEy i) 2552|North Eastern Areas (Major Head)
Y YA 00.310|Administration of Justice
[GERL) (Minor Head)
=ruTioE & A0 JaaRadaATHE 01|Grants for infrastructural facilities
g F v e for judiciary
0 0 Q|HEIAT =g AT 01.00.31|Grants-in-aid General 0
0 755800 1020000 |G wRufeaal & v wemar se= 01.00.35{Grants for Creation of Capital Assets 800000
. SAIg-Ed - =yt & faT FaEEATCHS Grant in infrastructural facilities for
0 755800 1020000 wfaeiat & f s Total - Judiciary 800000
foren 3R 39- =Rl &1 02|Computerisation of District and
e Gl Subordinate Courts
AT Plgan vy 02.99]information Technology
Y YHR 02.99.50|Other Charges
AW AARAA F AT FA 03]Assistance to State Governments
3R garfad A & fav sy for establishing and operating
HAHR H ggraar Gram Nyayalayas
0 0 Qe Idl el QIAFT 03.00.31|Grants-in-aid General 0
$- PIC Tl 04|E-Court Project-Phase-Il
a1 digafad 99}information Technology
HEIAT HeAglsl HT 04.99.31|Grants-in-aid General
Q 256500 18000037 ¥R 04.99.50|0Other Charges 250000
0 1012300 1200000|55-ag ¥ 00.310 Total -|Minor Head-00.310 1050000
AT YA Administration of Justice
0 1012300 1200000|Ts-7Ew Y 2552 Total -|Major Head -2552 1050000
e adt & North Eastern Areas
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T 64-RM 3 =TA/No. 64- LAW AND JUSTICE

AT 1 AT/DEMANDS FOR GRANTS, 2020-2021

~ MH3601-3602 (Figure in thousand)
arEdtas Fole ITHE genfaa s F3(C AT
Actuals Budget Estimates | Revised Estimates Budget Estimates
2018-2019 2019-2020 2019-2020 2020-2021
ST T e IoTET
Revenue Revenue Revenue Revenue
g g e afgenat ¥ fov go|National Mission for Safety of Women
(st ws) (Nirbhaya Fund)
WRE ¢F CIAA HE 69.01|Fast Track Special Courts
— G 1006000 1400000 |8ETATT 3TqTE W 69.01.31|Grants-in-aid General 1500000
T @566900 6924200 $710000|5s-7ea M "3601" Total -|Major Head "3601" 7800000
[ G Ofatdi-ui fastar ws & @l 06.902|Deduct Antount met from Nirbhaya Fund
o G -1006000 -1400000 syt £ weld 00.00.70|Deduct Recoveries -1500000
B a sy 8 wER Rumeise § e 3602|Grants-in-aid to UnicnTerritory
_ ST HEIAAT ITared Governments with Legislature
i In T g garn wrifea whe 06[Centrally Sponsored Schemes
FA HERET [ RN 06.101|Central Assistance/Share
FaruTiaH & fav mureE  wfaure 45|Infrastructure facilities for Judiciary
0 0 O|FgrIaT Isiq ATy 45.00.31|Grants-in-Aid General 0
0 500000 550000|Jsira aRERaal & v e e 45.00.35|Grants for Creation of Capital Assets 500000
500000 550000{="s-7Ea i 3602 Total -|Major Head “3602" 500000
23073540 30201100 32033600(sNs-wsrea ver Total -| Revenue Section 20000000
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e 64-TAff 3 ~I/No. 64- LAW AND JUSTICE waﬂ(ﬂ_ﬂd #_AFI/DEMANDS FOR GRANTS, 2020-2021

AR e WA H_ARIA
Summary of Object-Headwise aggregate of the total provision under
AR "90. 64 TAT8 AR I ANAT H1 a9le HTAA 2020-2021
Demand No. 64 Ministry of Law and Justice Budget Estimates for.the year 2020-2021
(e9R wat 3H)
(In thousands of Rs. )
qREATAF FAC HAAA e A qSIC_HAATA
Budget Revised .
Actuals Estimates Estimates Budget Estimates
2018-2019 2019-2020 2019-2020 2020-2021
TFEAIISH TSEargstt TorEargstt ; TsTEd
Rever.ue/Capital |Revenue/Capital Revenue/Capita! Ravenue/Capital
1588309 1771500 1770000] daeT 01-|Salaries 1915900
36591 44700 45500 #Sel 02-|Wages 48100
225 2800 2800| wFAON srcar 03-|Over Time Allowance 2700
20624 40700 38000] RfFcET IR 06-|Medical Treatment 36200
42110 63100 56620| T I WY 11-|Domestic Travel Expenses 59700
12225 19000 19000 Ry amnr =g 12-|Foreign Travel Expenses 19700
246482 270300 284150 FRTTT AT 13-|Office Expenses 244900
12034 20000 29350 #RTaY caa(¥a0 TH0 o) 13-|Office Expenses(SAP) 30200
0 29100 28600 Freg gu(Is, 4.) 13-|Office Expenses(IT) 39200
136810 144300 123800 R, #gHd 3R eww 14-|Rent, Rates and Taxes 188300
15038 27700 27700] 9HIAT 16-|Publications 26200
54223 32200 21900] 3o wenwiers cuw(3ntacy) 20-|Other Administrative Expenses(H) 27100
1298 4000 4000] 3=y wIfAE cqa(deda) 20-|0ther Administrative Expenses(C) 4000
6732 11000 11000] W7 3R =R 26-|Advertising and Publicity 8000
11548 55200 54330 w9 F aw W@IW@E 27-|Minor Works & Maintenance 54600
9785048 15063800 14562400 =wgawAF daw 28-|Professional Services 5639500
4458770 5034800 4779500 HERIdl_Nelald " 31-|Grants-in-aid General 5096800
10000 10000 10000 HEAT HeIgH HIHATTH(TE0 w50 o) 31-|Grants-in-aid General(SAP) 10000
6498400 7210000 9910000 9siid URwEdicaal & agan 35-|Grants for Creation of Capital Assets 7630000
35000 25000 25000] T TG (ddet) 36-|Grants-in-aid (Salary) 50000
102073 312800 229950 T =qg 50-|Other Charges 368900
36563650 250000 750000{ #MFH AR sTHTO(TS) 52-|Machinery And Equipment(Capital) 1500000
205902 1100000 350000 HET ﬁ.&?...d:v 53-|Major Works(Capital) 500000
59843092 31551100 33133600| Ss: Y Total:-|Voted 23500000
sia _ Charged :
Felal-UTT oA BT @ B 06.902|Deduct Amount met from Nirbhaya Fund
-131972 -1000000 -1400000] T =HeER 70|Deduct Recoveries -1500000
59975064 30551100 31733600 <3 Total 22000000

139 L&J/2020—4A
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